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BRIEF REPLY BY THE SECRETARY, MEDICAL, HEALTH AND

FAMILY WELFARE, GOVERNMENT OF U.P. IN COMPLIANCE OF
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ORDER DATED 07.11.2025 PASSED BY THE HON’BLE NATIONAL

GREEN TRIBUNAL, PRINCIPAL BENCH, NEW DELHI

1, Dhirendra Singh Sachan, aged about 56 years S/O Late Shri Sewa Lal Sachan,

presently posted as Special Secretary, Medical, Health and Family Welfare,

U.P. do hereby solemnly affirm and state on oath as under:

1. That I, the Deponent in the above captioned matter, am fully conversant

with the facts of the case and am competent and authorized to swear the

present affidavit.

[\

That I state that the contents of this affidavit have been drafted by my
counsel on my instructions, and the contents of the same are true to my

knowledge and nothing material has been concealed therefrom.

BACKGROUND OF THE MATTER

3. The Hon’ble Tribunal, in these Original Applications, is examining the

issues pertaining to the chromium dumps, groundwater contamination and

health issues pursuant thereto in the districts Kanpur Nagar, Kanpur Dehat

and Fatehpur.,

That, the matter was last listed for hearing on 25.11.2025, wherein the

Hon’ble Tribunal directed the following:
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"13. The Learned Counsel for the State of U.P and Learned Amicus Curiae

are granted 03 weeks’ time to place on record the further affidavit keeping

in view the observations made above.

14. List on 03.02.2026. "

REPLY IS AS FOLLOWS

L. CLUSTER BASED SAMPLE SURVEY/RE-SURVEY

5. That, in compliance with the directions of this Hon’ble Tribunal as well as
the expert recommendations of the learned Director, AIIMS, New Delhi, a
meeting was convened at GSVM Medical College, Kanpur on 08.01.2026 in
the presence of representatives of the Medical College and the Chief
Medical Officers of the three districts, wherein the SOP/Proposal for
conducting Phase—1 of the cluster-based blood sample survey aéross the said

districts were finalized.

A copy of MOM dated 08.01.2026 is annexed herewith and marked as

Annexure-1.

6. That, the current status of Re-Sampling/Survey in the three districts is as

follows:
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District Samples Samples Test Reports |  Persons with Heavy
Proposed Collected Reccived Metals Above
Under Standard Level
Phase-1
Kanpur Nagar | 1020 586 233 Chromium- 215
Chromium and
Mercury- 04
Chromium and Lead- 10
Kanpur Dehat 600 224 104 Chromium- 101
Chromium and
Mercury- 2
Fatehpur 600 568 Awaited Awaited
2220 1378 337 332

*Sampling for heavy metals and obtaining reports is a continuous and ongoing activity at present.

7. That, a meeting was convened at GSVM Medical College, Kanpur on

28.01.2026, in the presence of representatives of the Medical College and

the Chief Medical Officers of the three districts, wherein the SOP for

conducting Phase-2 of the cluster-based blood sample survey across the said

districts was finalized.

A copy of MOM dated 31.01.20260f the meeting dated 28.01.2026 is

annexed herewith and marked as Annexure-2.

8. That, in the aforesaid meeting, it was decided that Phase-2 of the survey

shall be conducted in accordance with the SOP followed in Phase—1 and

shall be concluded within one year of the completion of Phase—1. It was
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further resolved that the number and location of clusters/samples for Phase—

2 shall be identified based on the test results obtained from Phase—1.

II. HEALTH CAMPS ORGANIZED IN THE AFFECTED AREAS

9. That it is most respectfully submitted that in the affected areas of the three
districts, a total of 26 health camps were organized during the month of
January, 2026, wherein 1,173 patients were screened. The details thereof are
as foilows:

District Health Camps Organized Patients Screened

Kanpur Nagar 10 713

Kanpur Dehat 08 278

Fatehpur 08 182

Total 26 1173

III. ESTABLISHMENT OF LABORATORY FOR TESTING HEAVY

METALS (CHROMIUM AND MERCURY)- RELATED TO

RECOMMENDATIONS NO. 3 AND 14 PROVIDED BY THE

LEARNED AMICUS CURIAE

10. That the Principal, GSVM Medical College has informed that the Medical

College has sufficient space for the establishment of a heavy metals testing
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aboratory. Further proceedings for establishment of laboratory are under
process.

I'1. That, the deponent is duty bound to fulfil the obligations which are assigned

under the law and directions passed by this Hon’ble Tribunal. The deponent
1s fully committed to ensure strict adherence to the orders of this Hon’ble

Tribunal and undertakes to faithfully comply with any further directions or

= instructions that may be issued by this Hon’ble Tribunal without demur or
= m delay.
&3
%3 12. Hence, this brief reply is respectfully submitted for kind perusal of this
=
m = _
m ﬁ Hon'ble Tribunal.
2o
qaE
i% = ~ 13.That everything stated above is true and correct to my knowledge, derived
m
=
FRE

from official records, and nothing material has been concealed therefrom.

oy
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§§§‘ VERIFICATION
&

TERIR UOR

Verified at [ice kusus on this 244 day of February, 2026, that the

contents of the above affidavit from paragraphs 1 to 12 are true and correct
to the best of my knowledge and belief. No part of it is false and nothing

material has been concealed therefrom.
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